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Avsf1'(wl qf tile Prooeedings of tlle Counoil of fhe Gor:el'1/0,. General of Illdia, 
assembled for tlle jJlt1'1JOM qf malcillg La/os aneZ llegulatio1/.~ 1I11del' the 
p"ovisions qf tlie Act q! Parliament, 249" 25 Vio., CajJ. 67. 

'fhe Coullcilmct at Simla on 'l'lmrsday, the 15th October 1868. 

PltESEN'l' : 
His Excellency the Viceroy and Governor General of India, JJ1·csidiltf/. 
His Excellency the Commander-in-Ohief, G.O.S.I., K.C.D. 
The Hon'ble G. N. Taylor. 
The Hon'ble H. S. Maine. 
The Hon'ble John Straehey. 
The Hon'ble Sir Richard 'l'cmple, K.C.S.l. 
The Hon'ble Colonel H. ·W. Norman, O.n. 
The Hon'ble F. R. Cockerell. 
The Hon'blc Sir Gcorgc Coupcr, Bart., C.D. 

LOOK-HOSPITALS DILL. 

The Hon'ble Mr. MAINE moved that the report of the Select Committee 
on the Bill to enable Municipalities to provide for Lock-Hospitals be taken into 
consideration. He said that he had alreacly fully cxp11.ined thc nature of the 
Bill, which was mcre]y a permissive measure; that thc Committee had macle 
no changc therein; and that he had observed with satisfaction that, in antici-
pation of the Bill's becoming law, the Calcutta Justices of thc Pcacc had 
include(l in thcir Budget for thc ensuing year a sum for the maintenance of 
Lock-Hospitals. 

Thc Motion was put and agreed to. 

The Hon'ble Mr. MAINE then moved that the Bill be passed. 

The Motion was put. and agreed to. . , 
EAEMPTION FROM REGISTRATION BILL. 

The Hon'ble Mr. COCKERELL presented the report of the Select Commit-
tee on the Bill to exempt. certain in!'tnnncnts from the Indian Rcgistmtion 
Act, 1868. 

The Council thcn adjourned till Monday, tb.e 19t.h October 1868. 

SIMLA, J 
PlIO 15th Octover 1868. 

wHITLEV STOKES, 
Asst. Secy. to tlle Govt. of India, 

Home ])rjJ(trtmcnt (Legislative). 




